
CHAPTER XIV 
 

NORMS SET BY IT FOR THE DISCHARGE OF ITS FUNCTIONS 
 

 General the office in Law Department follows the norms laid down in the provisions 
of the Rules of Executive Business of the Government of Meghalaya 1972. It also follows 
the procedures prescribed in the office Manual of the Meghalaya Secretariat and such other 
rules/ circulars as prescribed/ issued by the Government from time to time. 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 


